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were exhibited in the U.S. Pavilion at 
the National Agricultural Fair in Cal-
cutta last year and, if so, whether 
Government have explored the possi-
bility of introducing baby tractors in 
this country? 

Dr. Ram Subhag Singh: Yes, we 
have. 

Bhri Nath Pail That "Yes" is ruther 
mysterious. 

Mr. Speaker: They say they have 
been impressed. 

Dr. Ram Subhag Singh: Yes, we are 
very much impressed. 

Dr. B. N. Singh: Do Government 
think that the tractor scheme will ('ver 
succeed in India where the farms are 
small holdings where tractors cannot 
be economically used? 

Dr. Ram Subhag Singh: There is a 
programme for manufacturing srl'aJl 
tractors. Then, there is another 2S-
pect. By and by, there will be bigger 
holdings when farmers will get com-
bind into co-operatives. 

Shri M. K. Kumaran: ;~ay I know 
whether the recommendation made by 
the Conference on Improved Agl icul-
tural Implements that :!1 n Extension 
Blocks should have their own work-
shops is being implemented? 

Dr. Ram Subhag Singh: That pro-
gramme is being implem~nted. The 
hon. Member might be interested to 
know that very good worksh·)Ps are 
going to be established in each in-
tensive agricultural district. 

Panchayati Raj in Andhra Pradesh 
aDd Rajasthan 

1249. Shri Barish Chandra Mathur: 
Will the Minister of Community De-
velopment, Panchayati Raj and Co-
operation be pleased to 5tate: 

(a) whether Andhra Pradesh and 
Rajasthan which were in the vanguard 
in the matter of Panchayati Raj have 
given second thoughts to the matter 
in the light of their experience. 

(b) if so, the conclusions arrived at 
by these States; and 

(C) the programme, if any, drawn 
up by those States, to advnnce and 
to strengthen Panchayati Raj in-
stitutions in these States? 

The Deputy MinIster In the lUlnL<ltry 
of COImmunlty Development, Pan-
chayati Raj and Co-operation (Shri B. 
S. Murthy): (a) No. 

(b) and (c). Does not arise. It may. 
however, be added that Panchayati 
Raj is a new and dynamic programme 
and· both at the Centre .1nd in the 
States there is a contin.uous study and 
thinking on the problems that are 
thrown up with a view to overcome 
difficulties and make Panchayati Raj 
effective and efficient. 

Shri Barish Chandra Mathur: To 
what extent were Panchayati Raj ins-
titutions involved in party politics in 
the last General Elections and what 
lessons have been derived from that 
Or have Government shut their eyes 
to that? 

Shri B. S. Murthy: General Elec-
tions have just taken place It 
requires a thorough study. If the hon. 
Member has got any information, he 
can pass it on to us. 

Shri Barish Chandra Mathur: Much 
better than I have the hon. Minister 
of Community Development himself 
has personal experience and informa-
tion on this. 

Shri Tyagi: That was not a happy 
experience. 

Shri B. S. Murthy: M.JY I say ...• 

Mr. Speaker: That is a comparison 
of opinions and who has the better 
opinion. 

Shri Barish Chandra Mathur: May 
I know if the hon. Minister is aware 
that very recently a Senior District 
Officers' Conference in whic.'h all the 
Collectors and District Ma,lstrates 
were included was held in which 
there was criticism of P8Ilchaati Ra,J 
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institutions in the context of elec-
tions. What were the ailments point-
ed out by them and what was the 
cure suggested? 

Shri B. S. Murthy: As a matter of 
fact, periodical evaluation is being 
done as far as the Panchayati Raj 
institutions and their workinl are con-
cerned. The hon. House is aware 
that some time back a study team of 
the Congress Party in Parliament had 
visited Andhra Pradesh and Rajas-
than. Later on, a study team of the 
Association of Voluntary Agencies for 
Rural Development also visited cer-
tain places. Still later on, the Praja 
Socialist Party sent a team under the 
Chairmanship of Shri Mukut Behari 
Lal and it also has made a study. 
Still further, the Planning Com-
mission ..... . 

Mr. Speaker: The hon. Member 
has made a reference to a particular 
conference of certain officers and has 
asked what comments they have made. 

Shri B. S. Murthy: They have sub-
mitted ..... . 

An Bon. Member: Who? 

Shri B. S. Murthy: .... their evalua-
tion reports and they are being pro-
cessed. The question asked was whe-
ther Andhra and Rajasthan Govern-
m~nts have had second thoughts and I 
said 'No'. 

Shri Barish Chandra Mathur: I 
referred to a Senior Officers' ellD-

ference. This answer has got 110 re-
ference to that. Does the '1<>n. Min;s-
ter not know about that? 

Mr. Speaker: The hon. Minister has 
given the results of the study teams 
that have gone there b\,;t not of that 
particular conference of officers thllt 
is being referred to by th~ hon. Mem-
ber. 

Shrl B. S. Murthy: That has not 
come to our notice. 

Sb.rI Becla: May 1 know whether 
Government have considered the var-
ioUs resolutions passed at a c?nferrnce 
of the Chairmen of Zila Parishads in 

Andhra Pradesh? Also thoulh for-
mal resolutions were not passed, the 
problem was discussed at the con-
ferenCe of Collectors. 

Shri B. S. Murthy: These resolu-
tions are now being processed by the 
Andhra State Government. It is also 
trying to find out where .here should 
be any necessity for amending certain 
of the provisions of the Andhra Pra-
desh Act. They are trying to get 
legislation at a later stage to deal with 
the implementation of ,~omprehensive 
trainmg programme for officials and 
non-officials. Further, they would like 
to study certain of the defects that 
they find as per the resolutions passed. 
They are now studying them. 

Shri D. C. Sharma: Is it not a fact 
that Panchayati Raj has intensified 
local groupism to the point "f bitter-
ness? May I know what the study 
teams have said about thiJ prabiem 
and how they want to eradicate it? 

Shri B. S. Murthy: It is not a fact 
that group ism has been made bitter 
at the Panchayat level. As a matter 
of fact. Panchayati Raj i'1stitutions 
are trying as far as possible to be 
out of party bickerin'ts ,nd party 
bitterness. 

Shrimati Renuka Ray: Is the Gov-
ernment aware that one of the major 
defects that have arisen from the ex-
perience of Panchayati Raj in Andhra 
Pradesh and Rajasthan is that there 
are no adequate safeguards where 
backward sections, like the Tribals or 
Scheduled Castes or ..... . 

Mr. Speaker: She is making a long 
statement. She should ask a question 
direct. 

Shri Renuka Ray: Where backward 
sections of the community are con-
cerned. no adequate safeguards are 
practically applied in Panchaynti Raj 
and their exploitation is getting worse 
instead of getting better. 

Sbrl B. S. Murthy: As far .. 8 back-
ward classes, like the Scheduled 
Castes and Scheduled'Tribes, includiDl 
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women, there is a........ (Interrup-
tion). I:,. 

8hrl D. C. Sharma: Sir, I take strong 
exception to the hon. Minister calling 
women backward classes. He should 
not say so even in a joke. 

Mr. Speaker: Order, order. He has 
only given ca tegories of specially pri-
vileged persons! 

...n f~ nTt : 'flH ~ 
~ ~ <it ~i5'Ii" <ffitrnl ~; ~ 
if;~ii' ~~lIT~ 
f.:NTfur <it lj~ ~ lift ~ crT cf 'flIT ~ ? 

~~)ql:l:~crT~~ 
~ ~ lflfT I 

...n f~ fir.t : it ~ ~ 
~ f'li 'flIT ~ ~ 'lilf f~ f'lilIT ~ 
f'li lIl11 q''qTIlC('i it ~;:nq it q1f~ 
om:'hr 'I;f'l';f ~~ ~ ~ 'IiW ? 
Shri B. S. Murthy: This question 

has already been asked and I said 
that it is not possible for the Govern-
ment to pass rules regarding the non-
participation of political parties in the 
elections to the village panchayats, 

Mr. Speaker: We are going away 
from the scope of the question, 

Shri Jashvant Mehta: May I know 
whether Government has considered 
the problem of party politics and has 
given any directive to bring about 
direct elections instead of indirect 
elections so far as the elections to 
these gram panchayats are concerned? 

Mr. Speaker: Order, order. Next 
question. 

Complaints from Foreign Tourists 

·1251. Shrl SureDdra Pal SIDgh: Will 
the Minister of Transport alld Com-
munications be pleased to stDte: 

(a) whether recently there have 
been complaints from some foreign 
tourists regarding the bad quality of 
fOOd in this country, and about the 

dishonestly and inefficiency of 
guides; and 

the 

(b) if so, what steps are heing taken 
to remove the causes of such com-
plaints? 

The MinIster of State In the MIDis-
try of Transport and Communications 
(Shrl Raj Babadur): (a) lind (b). No 
specific complaints have been received 
recently about the dishonesty and in-
efficiency of the approved Guides. As 
regards the quality of food ir. this 
country, a few complaints have been 
received recently and ~hese have been 
taken up with the establishments con-
cerned for taking remedial steps. 

Shrl Surendra Pal Singh: Does the 
Tourist Department of the Government 
of India make any systematic efforts 
to elicit the opinions and views of 
tourists as to whether they have en-
joyed their stay in this country or 
not? 

Shri Raj Babadur: That is done oc-
casionally, because we also encourage 
parties of tourist iournalists and other 
specialised experts on this subject and 
We try t6 ascertain what they feel 
about the various facilities. We do 
not claim that we have reached a ,'ery 
satisfactory stage, but we are trying 
to improve, and we are improving. 

~o ~ U~ : ~ ll'>Jfr ~ if 
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'flIT 'iiT4cr~ !fiT ;;rr ~ ~ ? 
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